10.

11.

12.

13.

14.

15.

16.

17.

18.

R

Railway Claims Tribunal Act, 1987 (54 of 1987)

et graT STfermvor SrfdIf e, 1987 (1987 &1 54)

Railway Claims Tribunal (Amendment) Act, 1998 (4 of 1998)

Xl AT AfYHoT (Femer) AfAFIH, 1998 (1998 FT 4)

Railway Companies (Emergency Provisions) Act, 1951 (51 of 1951)
X HFT (IMUT SUde) AfRARM, 1951 (1951 &1 51)

Railway Companies (Substitution of Parties in Civil Proceedings) Act, 1946
(14 of 1946)

Yo e (Rifaer eriarfeal & vereRi &1 ufoeenus) ifaf e, 1946 (1946 &1 14)

Railway Companies (Substitution of Parties in Civil Proceedings) Repeal Act, 2001

(25 of 2001)

Y duAl (Rifder wriarfl & verdri &1 ufoeemes) e srfaf=™, 2001 (2001 &1 25)
Railways Act, 1989 (24 of 1989)

e e, 1989 (1989 HT 24)

Railways (Amendment) Act, 1994 (28 of 1994)

et (Jeies) AffH, 1994 (1994 &7 28)

Railways (Amendment) Act, 2003 (56 of 2003)

Y (i) srfafiw, 2003 (2003 &7 56)

Railways (Second Amendment) Act, 2003 (51 of 2003)

R (T ¥enes) AT, 2003 (2003 BT 51)

Railways (Amendment) Act, 2005 (47 of 2005)

e (Fene) SrfaferrH, 2005 (2005 &1 47)

Railways (Employment of Members of the Armed Forces) Act, 1965 (40 of 1965)
Yo (W 9o 9o o) s, 1965 (1965 &1 40)

Railways (Local Authorities Taxation) Act, 1941 (25 of 1941)

Yo (R ISR &) M=, 1941 (1941 &1 25)

Railway Protection Force Act, 1957 (23 of 1957)

ol AT 9 AR, 1957 (1957 &1 23)

Railway Protection Force (Amendment) Act, 1985 (60 of 1985)

ol AT g (Aee) AfdfaH, 1985 (1985 HT 60)

Railway Protection Force (Amendment) Act, 2003 (52 of 2003)

ol AT g (Hehee) 1fdfe, 2003 (2003 FT 52)

Railway Property (Unlawful Possession) Act, 1966 (29 of 1966)

Yo dufa (fafafaseg @ea) orfaf=m, 1966 (1966 &1 29)

Raipur and Khattra Laws Act, 1879 (19 of 1879)

QR &R @ fafy sifafras, 1879 (1879 &1 19)

Rajasthan and Madhya Pradesh (Transfer of Territories) Act, 1959 (47 of 1959)
ORI 3R HET Te9T (IISTETT 3TIR0T) AR, 1959 (1959 HT 47)




19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

37.

90

Rajasthan State Legislature (Delegation of Powers) Act, 1993 (10 of 1993)
ORIy fae-Hed (Ffdadl &1 UQmiie) AffH, 1993 (1993 &1 10)
Rajghat Samadhi Act, 1951 (41 of 1951)

orETe FHTY Srffe, 1951 (1951 &1 41)

Rajghat Samadhi (Amendment) Act, 1988 (30 of 1988)

ISTETe FHIY (F2Ne) STfafrm, 1988 (1988 T 30)

Rajiv Gandhi University Act, 2006 ( 8 of 2007)
<roig e faeafaemera sifafem, 2006 ( 2007 &1 8)

Rampur Raza Library Act, 1975 (22 of 1975)

MR IS ATgsRI AWRA, 1975 (1975 HI 22)

Rampur Raza Library (Amendment) Act, 1981 (52 of 1981)
RMAYR IS eTgsl (Fanes) a4, 1981 (1981 &1 52)
Reciprocity Act, 1943 (9 of 1943)

URARGAT ITfETTH, 1943 (1943 FT 9)

Recovery of Debts Due to Banks and Financial Institutions Act, 1993 (51 of 1993)

dT 3iR faxfia dvenali @1 wer =07 el sifafem, 1993 (1993 &1 51)

Recovery of Debts Due to Banks and Financial Institutions (Amendment) Act, 1995

(28 of 1995)
dT 3iR faxfi dvenali @1 2ier =07 aqelt (Feies) AfafTaw, 1995 (1995 &1 28)

Recovery of Debts Due to Banks and Financial Institutions (Amendment) Act, 2000

(1 of 2000)

T 3iR faxfiy dverelt @1 Sier =01 aqell (Feies) AfafTaw, 2000 (2000 &1 1)
Red Cross Society (Allocation of Property) Act, 1936 (18 of 1936)

IS BN AR (AU BT rde) i, 1936 (1936 &1 18)

Reformatory Schools Act, 1897 (8 of 1897)

QR fqerery srfafad, 1897 (1897 &1 8)

Refugee Relief Taxes (Abolition) Act, 1973 (13 of 1973)

IROMEft FAErIAT HR (Ired) AfIFRM, 1973 (1973 &1 13)

Refugee Relief Taxes (Abolition) Repeal Act, 2002 (70 of 2002)

IRt FETIT R (ITe) FREAe i, 2002 (2002 @ 70)

Regional Rural Banks Act, 1976 (21 of 1976)

el wrfor § arfefm, 1976 (1976 @1 21)

Regional Rural Banks (Amendment) Act, 1987 (1 of 1988)

Ief¥re It 9 (Fenee) Srfafm, 1987 (1988 &7 1)

Registration Act, 1908 (16 of 1908)

IRGIHROT A=A, 1908 (1908 FT 16)

Registration and other Related Laws (Amendment) Act, 2001 (48 of 2001)
IRTREIBRoT 3R o= A fde faftrr (wFeher) srfafes, 2001 (2001 &7 48)
Registration of Birth and Deaths Act, 1969 (18 of 1969)

T iR g ARRGaHRoT AfAF=H, 1969 (1969 T 18)




38.

39.

40.

41.

42.

43.

44.

45.

46.

47.

48.

49.

50.

51.

52.

53.

54.

55.

56.

91

Registration of Foreigners Act, 1939 (16 of 1939)

faefrt &1 Ravor s, 1939 (1939 &7 16)

Rehabilitation Council of India Act, 1992 (34 of 1992)

R gate aReg ififas, 1992 (1992 &7 34)

Rehabilitation Council of India (Amendment) Act, 2000 (38 of 2000)
HRATT gaTe gReg (Fenes)  SAfafRE, 2000 (2000 HT 38)
Rehabilitation Finance Administration Act, 1948 (12 of 1948)

o e ifAfem, 1948 (1948 &1 12)

Religious Endowments Act, 1863 (20 of 1863)

gifie fa=m ifafem, 1863 (1863 &1 20)

Religious Institutions (Prevention of Misuse) Act, 1988 (41 of 1988)
eTfieh TR (G faRon) srfefam, 1988 (1988 &1 41)

Religious Societies Act, 1880 (1 of 1880)

gTfie ArTse A4, 1880 (1880 &7 1)

Remittances of Foreign Exchange and Investments in Foreign Exchange Bonds
(Immunities and Exemptions) Act, 1991 (41 of 1991)

el g1 S oiR faselt gar duai 7 faftee (SHfa iR ge) sfafm, 1991 (1991 &1 41)
Repatriation of Prisoners Act, 2003 (49 of 2003)

I Aucarady A, 2003 (2003 FT 49)

Repealing and Amending Act, 1974 (56 of 1974)

R 8iiR <ienes erfafees, 1974 (1974 &7 56)

Repealing and Amending Act, 1978 (38 of 1978)

R 3R e arff e, 1978 (1978 &1 38)

Repealing and Amending Act, 1988 (19 of 1988)

R 8iiR <enes erfafee, 1988 (1988 &1 19)

Repealing and Amending Act, 2001 (30 of 2001)

e @ik <enes «1fafaH, 2001 (2001 &1 30)
Representation of the People Act, 1950 (43 of 1950)

o ufafafde sifafes, 1950 (1950 &7 43)

Representation of the People Act, 1951 (43 of 1951)

e i sifaf e, 1951 (1951 @1 43)

Representation of the People (Amendment) Act, 1967 (10 of 1967)
e wfafafde (dene) «iffaee, 1967 (1967 &1 10)

Representation of the People (Amendment) Act, 1974 (58 of 1974)
e wfaffda (dee) ifdfaw, 1974 (1974 &1 58)

Representation of the People (Amendment) Act, 1976 (88 of 1976)
o wfafafde (dene) «ifdfaes, 1976 (1976 &1 88)

Representation of the People (Amendment) Act, 1980 (8 of 1980)
e i (Fene) ifaf=m, 1980 (1980 @1 8)




57.

58.

59.

60.

61.

62.

63.

64.

65.

66.

67.

68.

69.

70.

71.

72.

73.

74.

75.

76.

92

Representation of the People (Amendment) Act, 1985 (9 of 1985)

e i (Fene) ififm, 1985 (1985 &1 9)

Representation of the People (Amendment) Act, 1987 (31 of 1987)

e gfaffae (Senes) sifdfiem, 1987 (1987 &1 31)

Representation of the People (Second Amendment) Act, 1987 (38 of 1987)
drep it (=T wene) iz, 1987 (1987 &1 38)

Representation of the People (Third Amendment) Act, 1987 (40 of 1987)
e wfafafde (Raer enes) siff e, 1987 (1987 &1 40)

Representation of the People (Amendment) Act, 1988 (1 of 1988)

e i (Fene) ififm, 1988 (1988 T 1)

Representation of the People (Amendment) Act, 1988 (1 of 1989)

o wfafafde (drene) sifafes, 1988 (1989 &1 1)

Representation of the People (Amendment) Act, 1989 (21 of 1989)

e yfaf=fte (Fene) ifafm, 1989 (1989 &1 21)

Representation of the People (Amendment) Act, 1991 (31 of 1991)

e gfaffae (Senes) sifdfie, 1991 (1991 &1 31)

Representation of the People (Amendment) Act, 1992 (2 of 1992)

e i (Fenes) ififrm, 1992 (1992 &1 2)

Representation of the People (Amendment) Act, 1992 (38 of 1992)

e gfafafae (e sifdfiem, 1992 (1992 &1 38)

Representation of the People (Amendment) Act, 1996 (21 of 1996)

e wfafafde (ene) «ifdfaee, 1996 (1996 &1 21)

Representation of the People (Second Amendment) Act, 1996 (29 of 1996)
drep iR (=T wene) Tfaifzs, 1996 (1996 T 29)

Representation of the People (Amendment) Act, 1998 (12 of 1998)

e wfafafde (dene) «ifdfaee, 1998 (1998 &1 12)

Representation of the People (Amendment) Act, 1999 (30 of 1999)

e afaffda (Jenes) «ifdfaH, 1999 (1999 &1 30 )

Representation of the People (Third Amendment) Act, 2002 (72 of 2002)
o wfafafde (Fexr doeE) ifdf e, 2002 (2002 @1 72)

Representation of the People (Amendment) Act, 2002 (9 of 2003)

e afafafda (Fenes) sifafaH, 2002 (2003 &1 9)

Representation of the People (Second Amendment) Act, 2002 (6 of 2003)
e afaffe (GeRT denes) srfef¥, 2002 (2003 &1 6)

Representation of the People (Amendment) Act, 2003 (40 of 2003)

e wfaffd (Fehes) srfafa™, 2003 (2003 &1 40)

Representation of the People (Second Amendment) Act, 2003 (2 of 2004)
e it (GuRT enes) STfefra¥, 2003 (2004 &1 2)

Representation of the People (Miscellaneous Provisions) Act, 1956 (88 of 1956)

e wfafafde (weiot Sude) rfdf e, 1956 (1956 &1 88)



77.

78.

79.

80.

81.

82.

83.

&4.

85.

86.

87.

88.

89.

90.

91.

92.

93.

94.

93

Requisitioned Land (Apportionment of Compensation) Act, 1949 (51 of 1949)
SIfRTErT T () waToT) ST, 1949 (1949 T 51)
Requisitioning and Acquisition of Immovable Property Act, 1952 (30 of 1952)

IR dufxy iferrger ofiR o i m, 1952 (1952 &1 30)

Requisitioning and Acquisition of Immovable Property (Amendment) Act, 1975
(2 of 1975)

TR AR STfERrET 3R o (Fene) rfaf, 1975 (1975 @7 2)

Requisitioning and Acquisition of Immovable Property (Amendment) Act, 1977
(44 of 1977)

RITR HURT U 3R 3751 (e AARH, 1977 (1977 BT 44)

Requisitioning and Acquisition of Immovable Property (Amendment) Act, 1980 (35
of 1980)

SRR AR STfErgeT 3R o (Fene) s+, 1980 (1980 &7 35)

Requisitioning and Acquisition of Immovable Property (Amendment) Act, 1985
(20 of 1985)

SRR AR STfErgeT 3R ol (Fene) s, 1985 (1985 &1 20)
Research and Development Cess Act, 1986 (32 of 1986)

T IR AT Iuav ififraw, 1986 (1986 & 32)

Research and Development Cess (Amendment) Act, 1995 (45 of 1995)
3TNIET 3R faTa Suax (Hehe) ifafraw, 1995 (1995 &1 45)
Reserve and Auxiliary Air Force Act, 1952 (62 of 1952)

Rerd ofik werres arga «iffiem, 1952 (1952 &1 62)

Reserve Bank of India Act, 1934 (2 of 1934)

AR Rord §& ifofm, 1934 (1934 &1 2)

Reserve Bank of India (Amendment) Act, 1973 (44 of 1973)

AR Red & (dene) ifafad, 1973 (1973 &1 44)

Reserve Bank of India (Amendment) Act, 1974 (51 of 1974)

TR Rord §& (Fene) efdfees, 1974 (1974 &1 51)

Reserve Bank of India (Amendment) Act, 1978 (24 of 1978)

AR Red & (dene) ifafad, 1978 (1978 &1 24)

Reserve Bank of India (Amendment) Act, 1991 (8 of 1991)

HRaT Rord 9 (Fene) srfafes, 1991 (1991 &7 8)

Reserve Bank of India (Second Amendment) Act, 1991 (9 of 1991)
R Rod dep (GuRT Henes) AfAf=@, 1991 (1991 &1 9)

Reserve Bank of India (Amendment) Act, 1997 (23 of 1997)

AR Rord & (i) aifdf=m, 1997 (1997 @1 23)

Reserve Bank of India (Amendment and Miscellaneous Provisions) Act, 1953
(54 of 1953)

AR R & (denege den gaivl Sude) orfafH, 1953 (1953 &1 54)

Reserve Bank of India (Amendment) Act, 2006 (26 of 2006)
AR Red & (e ) 1=, 2006 (2006 &1 26)




95.

96.

97.

98.

99.

100.

101.

102.

103.

104.

105.

106.

107.

94

Reserve Bank (Transfer to Public Ownership) Act, 1948 (62 of 1948)
Rord §& (e @it &1 iaxvn) =M, 1948 (1948 &7 62)

Revenue Recovery Act, 1890 (1 of 1890)

IO gl AT, 1890 (1890 &7 1)

Rice-Milling Industry (Regulation) Act, 1958 (21 of 1958)

gT-gers I (fAFrH) srfafm, 1958 (1958 @1 21) [FRRY]
Rice-Milling Industry (Regulation) Repeal Act, 1997 (28 of 1997)
ae-gers S (faffee) e sifefae, 1997 (1997 &1 28)

Richardson and Cruddas Limited (Acquisition and Transfer of Undertakings) Act,
1972 (78 of 1972)

Resa Us me fafiics (SuHda &1 oo iR favon) «ifafiem, 1972 (1972 &1 78)
Right to Information Act, 2005 (22 of 2005)

A BT AfABR AfAH, 2005 (2005 BT 22)

River Boards Act, 1956 (49 of 1956)

T dre srfafw, 1956 (1956 &1 49)

Road Transport Corporations Act, 1950 (64 of 1950)

wsdh uRasd M arfafias, 1950 (1950 &1 64)

Road Transport Corporation (Amendment) Act, 1982 (63 of 1982)

& yRagd e (Fehe) srfafr, 1982 (1982 &1 63)

Rubber Act, 1947 (24 of 1947)

g ST, 1947 (1947 &7 24)

Rubber (Amendment) Act, 1982 (54 of 1982)

§S (Fene) rfaf, 1982 (1982 & 54)

Rubber (Amendment) Act, 1994 (33 of 1994)

IqS (Hehe) ifdfm, 1994 (1994 &7 33)

Rulers of Indian States (Abolition of Privileges) Act, 1972 (54 of 1972)
<o T s (FRwTfIeRi @ |aifw) rfafrm, 1972 (1972 &1 54) [FRRAE]




